CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH

New Delhi, this the 2nd day of June, 1997
Hon®ble Mr, No Sahu, Member (A)

Ram Singh $/o0 late Sh,Bijay Singh,
289, Aliganj, Lodhi Road,Nsw Dslhi-110003 = Applicant

(8y Advocate & Shri G.S.Lobana)

Vgrsus

1, The Director General,National Water
Dgwlopment Agency (Ministry of Water
Resources),Plot No,18-20,Community Centre,
Saket, New Delhi =110 017

2,Union of India,throdghhﬁeéreta;y,
Ministry of Water Resources,Shram o
Shakti Bhawan, New Dalhi=110 001 -Respondents
(By Advocate $ Shri J.K.Bali)
. ORDER (Drg;}
Hon"ble Mr, N,Sahu, Member (A)- ‘

The learned counsal for the applicant sgtates
that after going through the memorandum of asaociationfb&mﬂ
he geeks to withdraw this Uriginal Application, Qggmissioﬁ

is granted to withdraw the JoAo

2. The Original Application is dismissed as

withdr aun. The partiss shall bear their own costs.
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Member (A '
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